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"After taking into consideration the 
quality of-stuaents that seek admis-
sion to these Institutes, the courses 
~  study and the training generally 
Imparted and its standard of exami-
nations, we would recommend that 
selected candidates bc accepted as 
well for purposes of post-graduate 
instruction. The only point is for 
"'hat subjects will students of these 
Institutes be fit for carrying on post-
graduate work ot the University 
standard. Obviously they will not be 
qualified for English, Mathematics or 
a Science subject. The courses in 
which they can-with profit prosecute 
higher studies arc Economics. Socio-
logy and History and some other dis-
ciplines in the Humanities. In view 
of the valuable experiment that is 
being carried On in Education by these 
Institutes we would like that Uni-
versities should extend the maximum 
possible amount of consideration to 
these students and will admit tne 
deserving ones to post-graduate 
classes in the subjects. Of course the 
admission to post-graduate classes arc 
always made on merif and those stu-
dents who have obtainpd the bt or 
lInd class in the Diploma examination 
be considered eligible for admission to 
post-graduate courses. We also re-
C'ommend them for professional train-
ing like Education, Law, Public Ad-
ministration, etc." 
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Release of Land in Deihl 

r Shri P. C. Borooah: Shri Ram Krishan Gupta: 
I Shri J. B. S. Blst: 

~ 
Sardar Iqbal Sinl'b: 
Shri Radha Raman: 

.1427. Shri Shree Narayan Das: 
Shri Ram Garlb: 

\ 
Shri Shiva Dati Upadhyaya 
Sbrimatl lIa Paicboudhuri: 

l Giani G. S. Musaftr: Shrimatl Maimoona Sultan: 

Will the Minister of Home Main 
be pleased to refer to the reply given 
to Starred Question No. 727 on the 
6th December, 1960 and state the 
nature.' and details of decision taken 
regarding releasing of land for deve-
lopment as construction sites by Delhi 
DevelopmC'nt Authority and compen-
sation to be paid tor the land acquir-
ed? 

The Minister 01 State In the MlJlIII-
try of lIome Aftairs (Shri Datu): 
The information is contained in the 
statement regarding the allotment of 
the land acquired bv Government in 
Delhi, laid on the TablC' of the Lok 
Sabhn on 23rd March, 1961. 

Production of PI, IrOn In Private 
Sector 

.1428. Sbri Ajit Sln,h SarbadJ: Will 
the Minister of Steel, Mines and Puel 
be pleasC'd to 1Itate: 

(a) how far the scheme to develop 
pig iron production in Private Sector 
through medium !!ized plant!! has been 
implementrd; 

It.) whether any such small plants 
have been licensed in the Punjab; and 

(C) the location of these plants In 
the Punjab ana the progress thereot? 

'rhe IIlnIIter of Steel, MIDeII and 
Fuel (Sardar Swaran ..... ): (a) 8 
schemes of a total capacity together of 
aGO,ooo tons have been .anctloned, A 
licence for 15,000 tons hall been revok-
ed as thl' Iic.en!lel" ~ ---no lOlller 
interested in the scheme. 




